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(b) No, Sir. The production in the
Company continued. However, due to critical
financial condition full capacity utilisation
could not be achieved.

(c) No financial help has been provided
by the Government.

(d) No proposal was made to the
Govt, for consideration.

Cases of Maharashtra pending for En-
vironmental Clearance

1271. SHRI PRAMOD MAHAJAN: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

S$1. No. Nam: of the proj ct

[ 10 SEP. 1991 |

to Questions 298

(a) what are the details of cases
from Maharashtra which are pending
with  Government for clearance from
environmental angle, and since when;
and

(b) by when they are likely to be
cleared?

THE MINISTER OF STATE (IN-
DEPENDENT CHARGE) OF THE MINIS
rRY OF ENVIRONMENT AND FORESTS
(SHRI KAMAL NATH): (a) and (b) Status
of the six pending projects is as given below

Dt of Reguipt Status

I Ccmbin-d Cyel Pow r Plant st March, 1950

Trombly —Tata Elcctric Co

The Clerificeticns fuinirhed in
Jut, 1991 have been examincd
for processing the case,

2 DMF Plaatat Tazp-Rushtriya Ncv, 1950 Clrificiaicns rcuglt fic o Stete
Ca el & Fegtilizers Lad, Pcllwicn Coniyel Bezad and
or  Prejsct Authoritics are

awaind,

3 LPG R-cov ryPlantat Usar August, 1991 Clarificeticns scught ficm
(Paasc-1) Gas Authority of India S:at. P flution Contrcl Board
Ltd. and 50 Prejoct Authorities are

awaited,

4 Pimpalgaon Op ncast Projret-  Fub, 195

Wastu Coal Ficids Lid,

5 B-llora Op ncast Minc-Western - Fob. 1990

Coal F.ild Led.

6 Gondegaon Op-neast Project
Wostarn Coal Fi-dds Lid.

Clerisixations: cughtfy o Staie
Pollution Control Board andf
of Projict authoritics are
awaitcd,

Excrrinztion of thepreposa] has
now bren completad,

Jon. 1990 Deo.

A final decision can be taken in the" light of the further examination or on receipt of clailo-
cations sought. This is normally don within three months after receipt. of details

Supply of Diesel to Deep Sea Fishing
Vessels by MPEDA

1272.  SHRI MENTAY PADMANA-
BHAM: Will the Minister of COMMERCE
be pleased to state:

(a) what steps have been taken by
MPEDA to facilitate availability of

diesel fuel at international prices to the deep
sea fishing vessels

(b) what is the number of deep sea
fishing vessels which have started availing of
this facility;

(c) whether all eligible units are availaing
this facility of cheaper diesel fuel;



